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416. SHRI  DlNESH  CHANDRA 
GOSW AMI: Will the Minister  of 
COMMERCE be pleased to state: 

(a) whether due to unremunera'.ive 
prices, cultivators in the Eastern re-
gion h.,c shown disinclination to-
wards cUltivation of ute and 

(b) if so, what steps Government 
are takir.g to remedy the situationi 

THE DEPUTY  MINISTER  IN THE 
MINISTRY  OF  COMMERCE  (SHRI 
VISHWANATH  PRATAP  SINGH): 
(a) There has been a decline in the 
area under ute cultivation in the reo 
cent past due to two factors viz. (i) 
weather condition and (ii) competing 
crops be:ng more  remunerative. 

(b) Government  has  been  fixing 
statutory minimum support price for 
raw ute every year on the basis of 
the APe's recommendations. The 
Jute Corporation of India has been 
conducting purchase and  price sup 
port operation  for maintaining the 
prices at or above the prices fixed, so 
as to ensure fair returns to the ute 
cultivators.  Intensive Jute District 
Programme has been taken up in all 
the maor ute growing States as a 
Cent:aUy Sponsored Scheme for boos 
'ting ute production. The emphasis, 
however, is On higher yield per hec-
tare rather than on increase in the 
area under ute so that the cultivator 
gets a better return. 

Trade with BaIlKtadesh 

417. SHRI SHYAM SUNDAR MO-
HAPATRA: Will the Minister  of 
COMMERCE be pleased to state: 

(a) wllether trade between Indi!: 
Bangladesh is normal and 

(b) whether a new trade agreement 
has b'nn signed to further the scope 
01. trade and commerce 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
(a) and (Ib). Trade between India 
and Bangladesh ill proceeding accord-
ing to the trade Protocol signed bet-
ween the two countries on 17th De-
cember, 1974. This trade Protocol 
flows from the Trade Agreement sign-
ed between India and Bangladesh in 
September, 1973. Trade talks for 
1976 are being held from the 7th to 
12th January, 1976. 

Value of Rupee 

418. SHRI P. M. SA YEED: Will the 
Minister of FINANCE be pleased to-
state: 

(a) whether the e ha ' e value of 
Indian rupee ha, appreciated after tl:e 
de-linking of rupee from the British 
sterling and 

(b) if  to what extent and what 
further te s Government propose to-
take to strengthen the rupee in the in-
terTlat'onal market 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): (8) 

Yes, Sir. 

(b) The average of RBI's buying 
and selling rates before deJinking of 
rupee from Pound Sterling was 
Rs. 18.60 and after the change-over 
on 25th September, 1975 it was 
Rs. 18.3084 to a Pound Sterling. Smce 
5th December, 1975 the rate is 
Rs.  18,1284 to a Pound Sterling. 

After the proclamation of Emer-
gency and with the coming into force 
of the Conservation of Foreign Ex-
change and Prevention' of Smuggling 
Activities Act, smuggling and llIe,al 
remittances have come down consi-
derably and there has been a subs-
tantial increase In'inward remittances 
through official channell. Inftation 
hal been brolllht under cheek and 
there II a downward trend in the 
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prices of a number of commodities. 
All these are expectA!d to 'have a sta-
bilising effect on the, ,exchange value 
of the rupee. 

ExPOrt of Tea 

419. DR. RANEN SEN: Will the 
Minister of COMMERCE be pleased 
to state: 

(a) wheth'er export of tea is in-
cleasing since last few years: 

(b) the steps taken to increase pro-
duC'tion of tea and improve ,its quality: 

~  whether any step has been taken 
tc ~f e over sick tea gardens; and 

(d) if so, the main features thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 

(a) Yes, Sir. 

(h) Tea Board's Development Sche-
mes viz. Tea Plantation Finance 
'Schellle and Replantation Subsidy 
Scheme provide Financial Assistance 
for extending new areas and/ar Re-
planting/Replacing old areas. The 
Tea Machinery Hire Purchat<e Sche-
me assists modernisation of factories 
or expanding e st ~ factories. These 
Schemes collectively help in bcreas-
ing not only production but /llso qua-
lity of Tea. Recently the replanting 
subsidy scheme has been amended to 
COVer ;rejuvenation pruning with or 
without mflUing. This Scheme will 

I 8ssist.in improving prodUction of 
quality teas in hill areas. The Tea 
Board provides assistance in ensuring 
availability of various inputs like 
fertilizers, coal. furnace oil wecdi-
cides, pesticides, etc. .  "  , 

(c) and, '(d). Measures including 
takll over or management to rehabili-

tate the ,ardens whidl can be revived 
back to normalcy have been settled 
''by Government, and the proposals 
for introducing legislation to amend 
the Tea Act, 1953 to provide for tak-
ing over management of such gardens:, 
haVe been ftnilli5ed. 
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